\ 2301 TEM NO. 1 COURT NO. 10 SECTION | X

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
A 2/2011 in CIVIL APPEAL NO. 113 OF 2002
DILIP D. CHOADHAR & ANR Appel | ant (s)
VERSUS
MAHARSHTRA EXECUTOR &TRUSTEE &ORS Respondent (s)

(Wth appln(s) for nodification of Court’s Order and office report)
Dat e: 13/05/2011 This matter was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE P. SATHASI VAM
HON BLE DR JUSTI CE B. S. CHAUHAN

For Appell ant(s) M K. V. Vi swanat han, Sr. Adv.
M Ashwat h Si t araman, Adv.
M Tri deep Pai s, Adv.

M Ni khi | Nayyar, Adv.

M. T.V.S. Raqghavendra Sreyas, Adv.
M. Swapni | Ver ma, Adv.

For Respondent (s) M. Vijay Kumar, Adv.

Ms. Kamaekshi S. Mehlwal , Adv

M

Vs

s. Rachana Joshi |ssar, Adv.
. Nidhi Tewari, Adv.
M. Vimal Chandra S. Dave, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Perused the letter.
Li st after two weeks.

[ Madhu Bal a] [ Savita Sai nani ]
Sr. PA Court Master



